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.Dlilisatioa of Waters of Yamuna and 
Cbambal 

51.59. SHRI RAJFSH KUMAR 
s ~ Will the Minister of IRRIGA• 
7ION be pleased to state: 

(a) .whether the water of Yamuna 
and Chambal flowing through Aara 
.aJld. Etawah districts in Uttar Pradesh 
.i& not being fully utilised for the de-
velopment of that area; and 

(b) whether Government now pro-
,pose to make full utilisation of the 
·w.ater of these rivers and if so, by 
wlt.at time and if not, the reasons 
therefor? 

THE MINISTER .QF IRRIGATION 
(SHRI KEDAR PANDA"t.'r:- (R), Yes, 

Sir_ 

{b) It may not be p0ssible to ti is~ 
·n. entire quantit7 of. Yamuna and 
-t'1wrnbal waters. constructiQn of new. 
Gkhla barrage ls already on hnnd. Re-
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modelling of Agra Canal Projiect and 
Chambal Life Irrigation Scheme sub-
mitted. by Uttar Pradesh Government, 
have also been technica.l,., ·e'J'camined in 
the Central Water Commission and 
comments sent to the State Govern-
ment. Rerlies from the State novern-
ment to the comments are still await-
ed. These projects "'ill use n1ore of 
Yamuna and Chambal waters. Be-
sides, other projects are under invest!-
gation by the State Government for 
further utilising the water of these 
rivers. 

Appointment 01 woman Member on 
i.w Com.ml.ion 

516°' BHRIMATI PRAMII4A ~
DAVATE: Will the Minister of LAW, 
JUSTICE· ·AND1 COMPANY APPAIBS 
be pleased to state: , 

(a) wkether there! is aJlY prop.,al 
to appoint a o~a  member on t~  

Law Commission; and 




